Annexure-1

Name of the corporate debtor: Easytech Global Private Limited, Date of commencement of liquidation: April 03, 2019; List of stakeholders as on: 17/06/2019

List of secured financial creditors
(Amount in )

SL. |Name of Identification |Details of claim received Details of claim admitted Amount of |Amount |Amount |Amount of |Remarks,
No |creditor contingent |of any |of claim |claim under [if any
Date of Amount Amount of |Nature |[Amount ‘Whether Details of Security Interest Amount (% share in claim mutual |rejected |verification
receipt claimed claim of claim |[covered by |security covered by |total amount of dues,
admitted security interest guarantee |claims that may
interest relinquished admitted be set off|
92
1 |Indian 04/05/2019  [126776980.09 [126776980.09 |Finacial [1534500 YES Primary Security- Stock of Raw |42088500 |95.99 0 0 The
Overseas Creditor Material, Work in Progress and amount
Bank Finished Products, Book Debt covered by
and Machineries security
interest is
the
valutaion
done in
Liquidation
period
Annexure-2
Name of the corporate debtor: Easytech Global Private Limited, Date of commencement of liquidation: April 03, 2019; List of stakeholders as on: 17/06/2019
List of unsecured financial creditors
(Amount in )
SI. |Name of |Identification No. Details of claim received Details of claim admitted Amount of Amount of [Amount of | Amount of claim | Remarks, if
No. |creditor contingent claim  |any mutual |claim under any
Date of receipt Amount claimed | Amount of |Nature of Amount % share in total amount of dues, that [rejected verification
claim claim covered by [claims admitted may be set
admitted guarantee off




